
MINUTES OF THE MEETING
oN 20.02.2019 rN THE

LIBRARY COMMITTEE

OF THE
CHAMBER

PRESENT

LIBRARY COMMITTEE HELD

OF HON'BLE CHAIRMAN,

Mr. Bharat Bhushan Gupta, ,neg-i sJf aI
[ajastf'an High court, ]aipur Bench, la'lpur

(ndmn. ) ,

Bench,
'J

Sen'ior t-ibrarian, Rajasthan High court, laipur
Jai pur

rhe committee has been informed by the sen'i or

librarian that bes'ides law books, there is separate

section of books which contain books perta'ining to
fict'ion, non-fict'ion, travelogue and of other general
'i nterest.

rhe committee resolve that except law books,

other books may be 'i ssued to the ret'ired ludges of
th'i s court for reading for a period of fifteen days

on return basis. on oral request made by the ludge on

phone to whom book was issued, 'issuance of book be

renewed for another fifteen daYs.

nequi si ti on has been recei ved from Sh ri K. S .

Ahluwalia, l. for purchase of book titled 'The

s'i I l'i onai re Raj , By - lames crabtree. The commi ttee
agrees to purchase the same for the Library.

The committee a1 so accept request of shri G.R.

Moolchandan'i, l. to subscribe to one copy each of
magazi nes , 'competi ti on success Revi ew' and

'Prat'iyogita Darpan (Hindi Edition)' .

the meeting ended with the vote of thanks to the
chai r.

€

(rs KKU n caun):. (G. R. MOOLCHANDANI )r. (K. AHLUWALIA) ] .

Hon'bl e r'4r' :ustice ranwaljit sinqh ahluwalia

Hon'b-le Mr. lustice Ashok Kumar Gaur


